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Title: Need to review the new guidelines issued by UPSC for OBC reservation.
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HON. SPEAKER: What do you want to say?
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DR. BOORA NARSAIAH GOUD (BHONGIR): I just want to say a few words on this issue. I do not want to make it a political issue.

Shri Rajnath Singh and Shri Ananthkumar have also made their responded to it. Since 1993 onwards, there are two sets of creamy layers. One is for
the employees, which is cadre-based creamy layer. The other one is for non-employees like doctor, architect and professors, which is income-based.
IAS officers, those holding constitutional posts, etc. are not eligible for creamy layers. We agree with it. Fourth Class employees, gangman, manual
waorkers are also not eligible according to the new guidelines. This was never implemented. This is what I want to bring it to the notice. We have
told this to the DoPT Minister; we have told this to the Secretary, DoPT that this is never implemented and unjustifiable.

After the recent Pay Commission Report, no single OBC employee's children is going to be eligible for the post, if new guidelines are
implemented. What we are requesting is - whatever constitutional rights have been given, do not deny them to OBC. Otherwise, it would become a
big issue. We do not want the Government to get a bad name. Because of one official, this is happening. We went with all the records to prove our
point. Because of one official, the entire NDA Government is getting the bad name. I am not saying that Modi jiis against OBC. The Government
would get the bad name. This is my request. ...(Interruptions)
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HON. SPEAKER: The hon. Minister has explained the position very nicely. This is not the way. We will see to it.
...(Interruptions)
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1993 — and Shri Arjun Singh himself moved this G.O. and fixed this criteria. Now, you are telling that the Congress is also doing it. ...(Interruptions)

No, that is not true. ...(Interryptions) How can you say like that? ...(Interruptions)
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